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TITHUH-648, BT WO, STTATE 219, TOaTSit AW, ATSTHIE TS, AT 797, faoeft (afzm), 98 et &
fqq g, T M T, “THHAATg T & w6 oo § 799 [ied 19 & 1 yrzae forfdes i 300
HTEATE AT a9 ol TRATSHAT T FrfFeiael T Fid gq T JUTe” § AT avege Sraraee
AT fare 2q e srfafaaw, 2003 FF 9T 164  Savia ITTEFd w2 F o7 srea AT 2|

3T Safe, FEed #Ared, IRd G § 09 97 e 25-17/21/2025-15, 3t 10.02.2025
F FIT AT AT, ‘RS 57 F T 7 o § 8§99 e 9 @ 1 grzae @fies i 300
TATE AT 947 FSAT TRATSHAT AT FATaeiael T2 FIT gq TR JOTAT” F Sasia o ardt iaige
TR ATeAT & forw faega sfaf==m, 2003 #T 9T 68(1) F siavid I& AqHTad Y& a1 M|

T Sea 9 & 1 yrgae fftes f™iftes 7 yweafag ziwfvem ant & s & i srgamet
ZferoT e e () Rt 29.03.2025, e (afier) feiF 29.03.2025, Ferridt @fe) et
29.03.2025 3T T + a9 wasH (3R) A6 29.03.2025 3T ARG & AHEIGH ST [adi®
17.05.2025 ® ZrETHA AT & oI ywarfad Siaftaerd T 9% THR1e il arig 2 ggid & da o
STeraT it feeafort / srvamaes & AT Fd gu Arted TRrfara B o g o gewa, A Riaer T
f&T 1 urzae fofaes forfiee 7 19.05.2026 fRAiHa it U gwaTHT Yoqa o, s = 6 1 8
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T TR AT o ATTART TSI § TR il ag o &l Tgid 6 Ha< i GHTEE T3 o TR1eH 6l
AT | a7 g 6 Hiae 27 feoqofl/ sreamass am| gu o &Y 79 [iew 1+ &6 1 yrzae Tt e
BT IAHT I {33 AT & 0T AR 1S A¥ATIEA I Tgl gl

AT o1 e o g safafaaw, 2003 # &7 164 F faeta A ST "qHaATg T9T *
Fe oo § 799 Siee fiF & 1 arzae ffee it 300 Fmate #if 9979 o1 TRASAT ®l feaeiaer
TETH A g T T F T8 Aavegs STarHed ared A & fore 38 o a4t ofkeat wam & &
ALY AT &, ST AT T SofiuTH ATSHaT 1885 & TEd SANITE o AT & [T T FIT SATUd
FAAT AT o6 T TS RITE ATSH TF GFT AT T TR T TITIAT T AR o7 19 3 forg efums
STTErR0T &1 ITH 81 38 ATSHT & i d (e ad aigs SaHe a1eq g

|)WQW%%1W%%WBOOWWWW@QH (SAeE Ra=ars
ASIIeAIST E, AEaFaa qrdHh, FEL OaT, THadrg #§ 7oq) - w5 g (ISTS d9-w29) TF
/AT T v/ @rE<d a7 230 FEr A Frer qiEe A,

IR TSMHT o AT AAGE TATHET ATSH TMHAATS 9T o (A0 Tiai, Feal < Ag o g,
I U H, I AEATH H AT A H L [

w8, | waET T ageer ISEL

937, TeTH Y, IeTel, AAqT= g, Fge, ATAR!, TERATIE L,
IFATH, TAATIEL, Toaae!, Fatodag! (Terhgad?), Tgaret,
AETAEHTTH, RIarrgy, Femermwl, Fpaerel, Ty,
ﬁﬂ'ﬁw [EERZIEL LS Eh‘rqﬁzﬁt@ ST, ohdct@mmagg(
@Hucmgcmqw@ AT, TRTITa, ch<|swg| 61<|c|°r@|<v||
, AFETHATATH, |~=|'>|chgpq~1< S REICIC I EEIFEREE
AT, TAREATY, AT TdUEIIge, TATIS!, FIT=agl, A&,
2 T H S, WTI’ER‘JT ¥ AT T, AAE, fﬁ‘ﬂaﬁaw FLATHRAT | FEL
IS, T FEe1E, TATITgTIgY, ag9e!, AT,
HATALGIE!, TATHFTLIAIGT, TTRATIETIEY, T, aﬁﬁq{
(FFETTH), TOefea™Tey, F99g!, TFEa aaaaTaH, HaodTar,
T%EWIT@ HATLYRY, TAATIH, AGHATIAFFATATH, FeAN S SAATH,
FATHIG!, AATIZHTATIH (FTTTIgr), TARTATIT (FTAFLERTS),
STYFATE, HAT QAR A, Wﬂ%‘@aﬂﬂi{ TTEATI TS,
FIETHHTATIH, HITAAATE, AT, FERIGTIEY, LTI,
HITTFTLITIL, WW HITFFL T, lﬁw‘ﬁ,

ATl Tl TAATIHHFgY, haTagadTy, THATIH, [T

HITFEY qI2H, AIGFHE 0d, dadal

STET, HEHATAT, HT&'%W‘TQ AT, %qumg ?ﬁ'clT'Tyfr
AHTTATIH, 2|°h<dch¢gg< HWWMH@@( HATI AT,

Uee?le, HaAThLad ey, T aTaue!, o TS HaeTaH, AT=aedrd,
TGRTSAAT, TSFHAITE!, HLHIATIH, ATATATIH, A AT,




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 3

FEHIGS, THS AR AT, TFHIGLEATST, IATGLE,
HRTHeATITATH, gi%nmrq?r SIS, ATTITAL, SAATSIAT,
TeATTATH, FoAgATL, TP, dlwlemg«:dww L ek
FIATT, TATIAL FHIAAT, TATTToATRIIAIEL,

STALTEAAATY, AT AT, FRTEATY, Wﬁwaﬂ?ﬁﬁ

TATHFR T TAT, ISTHFGEATAY, FHLZATTATH, TFIATH,
FEOAAATY, ACATH ATATH, TSI ToIqTH, a@e T,

T RARTAITH, ASTHTAH, TERAAT, TTARGaTadry, THaTaar,
TAFTS, [SHAHT, TAAIHEAAT, HEIS!, AATHIEaTadTd,
TR, HEadTy, HAATIEs, UgHIS!, FATATIH,
HTEATIH, TN, FIFAATLHR A, FREad ], A=,
TRATAR, AT, STdTad, O@taTadn, Jaaa,
FfAeHg, FATIT, TG, ﬁ'{?fcri% AT,
WTWW AT, wohgwwqmg T,
TAFLAATY, AT AT, THHGEATATE, FICATIET, HIESHATT,
SATHOIS, TAREAT, FSNTATIH, Foelgl, TRgeecdgy,
‘il?*l%@aﬁ‘ﬂﬁf TEEHzad, Tas, aaTddd, TgIaTaH,
Feaaaaagatadny, FeaFgeTaa, Tachpadadny,
TR, G, [OAEH, SATHIAq T, Jggaadny,
AT, TLAET, FAAN, AT AT, AaTHhIgaTadny,
355 EEK q, P agmmqaﬁaqél, IS, q THIIST, ToeATdT
TR, FFaaged, [gUIs, ASEaTdy, IaHYe!, HIATITTIH,

A, ATAITHIIEF (G491 F F TATq, EEa #ae, 9 a3, 799 Sea 119 & 1 vreae ks
Tl IULIH ATALEE STATHT AT I AT o {70 o T orf<pat Mefertaa Meaet ua odt & 91 92W

FLAT g, ST AT SAUTE AT, 1885 F Tgd A ITE o TATST F [oIT TLHRIT G T SrqaT
FreT foh U ST TS UF @R AT 7 THE 6l ST Y a0 6 S & o, s
srrfﬁwwaﬁw%

Vi.

g ATHIET 25 FUT = forT TaT9 617 STt 2

ATAEH il TEATTAT ATSAT T TITIAT H TF HaTerd TTEHRTRAT TATq ST Haht, ¥, Tg
TSI, TSF TSTHE SAT(S hl TgHTd ST HAT g

araes w1 faeE afafaaw, 2003 F Sfavd d9d SEN & g7 AR R o g,
AT UT UH, A9 THFE AT & AT=w7i/aRars &1 are A1 g

AEEH g A & [Agq FAOdH/qed PR Fies & SqaEd & 9 of aredl w1 T=91ad
FLT

Tg AqHIET ATdas g A= Ataf==aH, 2003 F TaeTi T Iqh Fava aa10 T0 F7at £
FYEATSAT T SAATAT TR ST 5 e 1T 2

T e 19 &g 1 wrzae s & BEE Ao & aug BEme va w7 arfasn s,
q AT SAqAT FT I A & 18, TH ha g G2a T & G Fieo & a9 ge=qa
FLAT AT

[T, /. 25-16/33/2026-71a% BRI (THAT)]
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MINISTRY OF POWER
ORDER
New Delhi, the 15th June, 2026

S.0. 3136(E).—Whereas M/s Jindal Green Wind 1 Private Limited, the applicant with its registered office at
DSM-648, 6th Floor, DLF Towers Shivaji Marg, Najafgarh Road, Moti Nagar, Delhi(West), New Delhi-110015, has
applied for authorization under Section 164 of the Electricity Act, 2003 for laying of overhead transmission line
included in the transmission scheme, “Transmission system for providing connectivity to M/s Jindal Green Wind 1
Private Limited for its 300MW Wind Power Project at Karur District, Tamil Nadu State”.

And whereas, Ministry of Power, Government of India vide its letter No. 25-17/21/2025-PG dated
10.02.2025 had granted prior approval under section 68(1) of the Electricity Act, 2003 for laying of the overhead
transmission line covered under the transmission scheme, “Transmission system for providing connectivity to
M/s Jindal Green Wind 1 Private Limited for its 300MW Wind Power Project at Karur District, Tamil Nadu State”.

M/s Jindal Green Wind 1 Private Limited had published notice for transmission scheme in local newspapers
Dakshin Bharat Rashtramat (Hindi) dated 29.03.2025, in Dinamani (Tamil) dated 29.03.2025, in Dinathanthi (Tamil)
dated 29.03.2025 & in The New Indian Express (English) dated 29.03.2025 and in Weekly Gazette of India dated
17.05.2025 for the general public to make observations/ representations on the proposed transmission route within two
months from the date of publication. Subsequently, M/s Jindal Green Wind 1 Private Limited has submitted an
affidavit dated 19.05.2026 declaring 27 nos. observation/ representation was received within two months from the date
of Publication in the official Gazette of Government of India and the same have been answered by M/s Jindal Green
Wind 1 Private Limited and that no further representations were received.

And now the applicant has requested to confer upon him, all the powers under section 164 of the Electricity
Act, 2003, which the telegraph authority possess under the Indian Telegraph Act, 1885 with respect to the placing of
telegraph lines and posts for the purpose of a telegraph established or maintained by Government or to be so
established or maintained for laying of electric lines under the transmission scheme, “Transmission system for
providing connectivity to M/s Jindal Green Wind 1 Private Limited for its 300MW Wind Power Project at Karur
District, Tamil Nadu State”. The following overhead transmission line is covered under this scheme:

1. 300 MW Generation Pooling Station of M/s JSP Green Wind 1 Pvt. Ltd. (Generation Switchyard located at
Anjagoundanpatti Village, Aravakurichi Taluk, Karur District, Tamil Nadu) - Karur PS (ISTS S/s) 230 kV
S/c line on D/c and M/c towers.

The transmission line covered under the above scheme will pass through, over, around and between the following
villages, towns and cities in the state of Tamil Nadu:

S. No. | Village Taluka District

Venkatapuram, Kadipatti, Sitapatti, Tirukkuranam, Malappatti,

Kuttilivinayakampudur Gujiliamparai | Dindigul

Anjakavudanpatti, Pannappatti, Tettuppatti, Eurumarpatti, Odappatti, Chinna
topparapatti, Periya topparapatti, Indiranagar, Kannadiyanur,
Kanjamarampatti, Perumalkavundan pudur, Pettachinagar, Uttuppatti,
Velanchettiyur, Kattur, Manmari, Pusarinayakkanur, Sokkalapuram,
Ramanayakkanur, Pallappatti, Kambaliyampatti(Ponnakavundanur), Puduvadi,
Mettuppatti, Molaiyandipatti, Lingamanayakkanpatti, Rudrakshapatti,
Periyavalayapatti, Mahalakshmipuram, Sindakkayanur, Chinnaayyampatti,
Kanakkuvelanpatti, Ramakavundanur, Chinnavalayapatti,
Chinnayyakavundanur, Kamakkapatti, Jayanagar, Kanakkupillaipudur,
Kumarakavundanvalasu, Ramanathapuram, Tadakovil, Karadipatti,

2 Aravakkurichi, Ettiyakavundanur, Venkataramanpalaiyam, Aravakurichi Karur
Chinnakavundanur, Satyacolony, Kilattalaiyur, Rajapuram, Pulamvalasu,
Molaiyandipattipudur, Ellappatti, Nochippatti, Narayanapuram,
pappanayakkanpatti, soundarapuram, K R Nagar, Malappatti, Minakshivalasu,
Verichinampatti, Nallikkavundanur, Ellappanayakkanpudur, Vadugappatti,
Modakur, Alamarattuppatti, Palanikavundanpudur, Ramanayakkanpudur,
Puduppalaiyam, Kovilur(savundarapuram), Pillettiparappu, Manarpatti,
Ammankovilpalaiyam, Sandappadi, Kunjivalasu, Alangattupudur,
Rangapalaiyam, Lakshminayakkanvalasu, Kallangattuvalasu, Kulappampatti,
Velayudampalaiyam(Tippampatti), Sanarpalaiyam(valakkuttarai), Uppukkarai,
Sellandiammankovilpati, Kariyanchettivalasu, Eravanayakkanpatti,




[\ II—=vE 3(ii)] HTL T (ST ETLTI0T 5

Kottappampalaiyam, Sengalivalasu, Anangur, Kottarpattipudur,
Surappanayakkanur, Kuttilivinayakampudur, Kilakkuvalasu,
Sadaiyakavundanpudur, Molayandipatti Colony, Ramanathapuram,
Pungambadi west, Pungambadi East, Modakkur West, Modakkur East,
Velambadi

Uttur, Perumalvalasu, Narichinampatti, Malaimedu, Perumalvalasu, Sitappatti,
Kavundappakavundanur, Mamarattuppatti, Arikkaranvalasu,
Kallamadaipudur, kottarpatti, Osapalaiyam, Sankarankattupudur,
Sellipalaiyampudur, Senapatipalaiyam, Kilakkuvalasu, Chinnamarudur,
Kambaliyampatti, Ellaippatti, Kumarapalaiyam, Ainturoad,
Sadaiyakavundanpudur, Puliyampatti, Sulliporukkipalaiyam, Nochivalasu,
Kulakkattupati, Pullaiyarpalaiyam, Rangavalasu, Pappavalasu, Pudukkottai,
Sarkkaraivalasu, Edakkalpadi, Merkupalaiyam, Nachipalaiyam, Vanjivalasu,
Sambakkathupati, Olappalaiyam, Mannankattupati, Perumal Kavundanvalasu,
Kannivadi, Kadakkottai, MGRnagarcolony, Sammanduraipadi, Velandurai,
Monganallampalaiyam, Puliyampatti, Uppukkarai, Velliyanagar, Anaippali,
Ellappalaiyam, Kurunaikkalpatti, Ramanayakkanpudur,
Nallikavundanpalaiyam, Mallipatti colony, Nesavalarcolony,
Sellapillaikavundanpudur, Kasilingampalaiyam, Urnayakkanvalasu,
Valanayakkanvalasu, Naranavalasu, Yellappalaiyam colony, Palanikavundan
valasu, Uttamakavundanvalasu, Kumarayyapalaiyam, Sambalatottam,
Karuppanvalasu, Nallasellipalaiyam, Pattatipalaiyam, Naluroadu,
Ellappalaiyam, Erasinampalaiyam, Nattarmangalam, Tattaravalasu,
Molakkavundanvalasu, Rakkiyavalasu, Talakkarai, Puducolony,
Chunnambukattuvalasu, Mettupatti, Nainakavundanvalasu,
Periyannakavundanvalasu, Mettuvalasu, Somankottai, Pettampatti,
Kalipalaiyam, Akhilandapuram, Samudravalasu, Samudravalasucolony,
Chinnaravalasu, Annanagar, Periyarnagar, Vinyakanagar, Sanarpalaiyam,
Muttukkavundanvalasu, Muvendarnagar, Kovilmedu, Kovilpudur,
Vadugappatti, Merkupati, Nadupati, Niliyappakavundanvalasu, Mulanur,
Rangakavundanvalasu, Ganapathipalaiyam, Tattakkattuvalasu, Vanjivalasu,
Kumarakavundanvalasu, kollapatti, Kottaimulanur, Illiyampatti,
Tulukkavalasu, Vanjipalaiyam, Mallipatti, Erukkalangattupudur,
Molakkavundanpaudur, Nochikattuvalasu, Parakkadai, Sanarpalaiyam,
Nattapalaiyam, Valliappankavundanvalasu, Chinniyakavundanvalasu,
Kulandaikavundanvalasu, Pammipalaiyam, Peramiyam, Rangapalayam,
Velappampalaiyam, Vattakkalivalasu, Puliympatti, Tottiyapalaiyam,
Yellapalaiyam, Akkaraippalayam, Gurunathankottai, Olappalayam,
Turambadi, Karaivalasu, Chinnamulaiyampundi, Saravanakavundanvalasu,
Kurichivalasu, Kattur, Lakkamanayakkanpatti, Andipalaiyam,
Mulayampoondi, Vellvayputhur, Kilankundal, Puduppai, Nanjaithalayur,
Velampoondi, Komarapalayam, Chennakkalvalasu, Polarai, Kombai,
Erachapadi, Ayikoundanpalayam, Silampatti

Dharapuram Tiruppur

Now, after careful consideration, Ministry of Power, Government of India, under section 164 of the Electricity Act,
2003, confers all the powers to M/s Jindal Green Wind 1 Private Limited for laying above overhead line, which
telegraph authority possesses under the Indian Telegraph Act, 1885 with respect to placing of telegraph lines and posts
for the purposes of a telegraph established or maintained, by Government or to be established or maintained subject to
following terms and conditions for installing the above mentioned line, namely:

1. The approval is granted for 25 years.

il. The Applicant shall have to seek the consent of the concerned authorities i.e., local bodies, Railways,
National Highways, State Highways etc. before erection of proposed line.

iii. The Applicant shall have to follow regulations/ codes of the Appropriate Commission regarding
transmission, O&M, open access, etc., framed under the Electricity Act, 2003.

iv. The Applicant shall operate the line after approval of Electrical Inspector / Chief Electrical Inspector of
Central Government.

v. The approval is subject to compliance of the requirement of the provisions of the Electricity Act, 2003 and
the rules made there under by the applicant.
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Vi. M/s Jindal Green Wind 1 Private Limited shall have to submit the requisite clearances to Central Electricity
Authority after obtaining the same from concerned authorities like Civil Aviation, Defense etc., at the time of
Electrical Inspection.

[F. No. 25-16/33/2026-POWER GRID(MoP)]
M.V.N. VARA PRASAD, Under Secy. (PG)
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